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Notice is hereby given that FINONE TECHNOLOGIES PRIVATE LIMITED has commenced
Voluntary Liquidation on 07 October 2024.
The stakeholders of FINONE TECHNOLOGIES PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 06 November 2024, to the liquidator at the
address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only to
finone.vl@gmail.com or gopal_venus@hotmail.com. All other stakeholders may submit the
proof of claims in person, by post or by electronic means. The relevant forms may be
downloaded from the website of IBBI i.e.
Submission of false or misleading proofs of claim shall attract penalties.
Venkataraman Jayagopal
Liquidator
IBBl/1PA-002/1P-N00574/2017-20i8/Ü741
Date; 2024
Place: Bangalore




